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GOVERNMENT OF NATIONAL CAVITAL TERRITORY OF DELHI
& {Department of Law, Justice & LA}
: 8" Level, C-Wing, Delhi Scerctariat, New Delhi-110062

No.F.14/2/1.A-2002/ Duted: the 1, 2002

To |

The Deputy Secretary (GAD/Co-ord. ) T [~
Government of NCT of Delhi
2™ [ evel, A-Wing,

Qtv Delhi Secretariat,
Y New Delhi-110 002.

Sub: Gazette Notification of The Deihi Sales Tux (Ameadment) A, 2062 (Delhi
Act No.12 of 2002).

1 am directed to forward herewith two copics of the above Notification (English &
Hindi version) for publishing in the Delhi Gazette (Part-I'V) Extracrdinary today itself. It
is requested that at least 10 copies of the samz muy te sent Lo this Departient 1s soon as

W{MWit is received from the press.

}\%/’IL Youy Lr.!.)l"'-i?f‘f"

it B Urabharur)
Encls: As above. Dv. Secretary (Law, Jus. & L.A)
No.F.14/2/LA-2002/ € § 3’ Dated: the 5‘—4) ~2002

Copy forwarded for information and neceszary action to ine:

L. Secretary to Lt. Governor, Delhi, Raj Niwas, Delhi

Secretary to Legislative Assembly, Gld Secretariat, Delhi

Secretary to the Finance Minister, Delhi Secretariat, New Deini

Secretary to the Chief Minister, Dellil Secietariat, New Deihi

P.S. to Chief Secretary, Delhi Sccretariat, New Dethi

Pr. Secretary (Finance), Delhi Secretasiat, New Delhi

Library-in-charge, Delhi Vidhan Sabha, Old Secreiariaf, Delhi

P.S. to Secretary (Law, Jus. & L..A.), Delhi Secretariat, New Delhi

Shri N.G. Goswami, Legislative Counsel, Depurtiment of Law, Jus. & L.A., Delhi

Secretariat, New Delhi

10. P.S. to Dy. Secretary (Law, Jus. & 1..A.), Dethi Sceretariat, New Delhi

I1. Dy. Secretary to the Govt. of India, Miaistry ot Home Attirs, North Block, New
Delhi with reference to his letter Mo.4-11019/12/200%-UTL dated ﬁ)j@()?,.

10 00 N Oy L s Wt

{it.K. Prabhakar)

Dy seeretary {Law, Jus & LLAY)
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(To be published in Part IV of Delhi Gazette Extraordinary)

Government of National Capitai Territory of Delhi
(Law, Justice and Legislative Affairs Department)
8" Level, ‘C’ Wing, Delhi Secretanat, New Delhi-110 002

No.F.14(2)/LA-2002/ 2 {2 Dated: the 51_7;,2002

ik The following Act of the Legislative Assembly of the National Capital Territory
i of Delhi received the assent of the President on 14.6.2002 and is hereby published for
| general information.

The Delhi Sales Tax (Amendment) Act, 2002 (Delhi Act No.12 of 2002).

(As passed by the Legislative Assembly of the National Capital Territory of Delhi on
16.04.2002).

gr—1

b \: An Act further to amend the Delhi Sales Tax Act, 1975.

BE it enacted by the Legislative Assembly of the National Capital Territory of Delhi in
the Fifty-third Year of the Republic of India as follows:-

1l 1. . Short title and commencement :- (1) This Act may be called the Delhi Sales
i i - Tax (Amendment) Act, 2002.

(2) It shall come into force at once.

Amendment of Section 23. - In the Dclhi Sales Tax Act, 1975, (43 of

2
1975), in section 23, in sub-section (7), in the first proviso thereunder, after
the words “one year and nine months™ occurring at the end thereof, the
Ll words and figures “and no assessment for the year 2000-2001 under the
A W p1‘0vi§i0ns of said sub-sections shall be made after the expiry of one year
{ DS and six 1:nonths anfi for the year 2001-2002 and onwards after the expiry of
\\t gl ; 7 one year” shall be inserted.

(R.K.Parbhakar)
Deputy Sccretary(Law,Jus.,&L.A.)
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